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DELHI VIDHAN SABHA

Report of the Business Advisory Committee (9th
Report) presented on 18.12.1995

Constitution of the Committee

1 5 Shri Charti Lal Goel Chairman

2in Shri Alok Kumar Member

3 Shri Ram Bha j Member

4. Dr. Harsh Vardhan Member

5. Km. Purnima Sethi Member

6. Shri Parvez Hashmi Member

7 Shri Mahender Singh Saathi Member

Secretariat ' -

1. Shri P.N. Gupta Secretary

2 Shri S.K. Sharma Joint Secretary

34 Shri S.K. Srivastava Committee
Officer

The Business Advisory Committee met in the Chamber

of Hon'ble Speaker with full quorum of all the seven members b

Present.

The Minister of Heal th and Legislative Affairs
informed that the following two bills -are ready for being
introduced:

1. Small Causes Courts Bill, 1995 - aimed at raising
the pecuniary limit of small courts from Rs.500/-

to Rs. 10,000/-,

2. Delhi Official Language Bill- providing for adoption
of Hindi as the official language and Punjabi as the
2nd official language of Delhi.

Allocation of Time

The Committee decided to allocate time for these
Bil%s as follows;:
1= Small Causes Courts Bill 15 mts.
2. Official Language Bill 2 brs.

Short Duration Discussions

€z The Committes decided that the Shicet Duration
Discussions may be held on the following four subjects:
1. Despite leavy of house-tax 1 Hr. 30 mts,

at enhanced rate utter

neglect of group nousing societiesgnd

multi-storied flats due to non

provision of nécessary
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civic amenities to them,

Deterioration of public transport P iz, 30 mts.
system in Delhi, menace caused by

redline buses and pollution caused

by motor vehicles on rocads.

Deteriorating law and order 2 hours.
situation in Delhi.

Non-implementation of the 1 hours
recommendations of the

Chatopadhaya Commission in

Delhi despite repeated assurances.

The Committee authorised Shri RamBhaj and irn his

absence Dr. Harsh Vardhan to present the report in the House.

CHARTI LAL GOEL,

Dated 13.12.1995 CHAIRMAN,

Delhi
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